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OMI& na-ttter .. DeIIIl 

..,., lllart P. L ....... ,.1: 
allri Dbuelllwar M_: 

'ft'W the Mini.ter 01 B_ Alraln 
be pleued to .tate: 

(I) whether it hi., been broUlht to 
hili notice that a transmitter is beml 
operated lomewhere In ,D,'!ini area for 
pa.In, InformatioD to Pakistan; and 

(b) If ... the realOn. lor laHun to 
detect the Ame 10 far? 

The Depa!7 MI.lster In lbe MiDIs-
try 01 Home AIrairs (Sbrl L. N. 
Hlsbra): (a) Government have no 
information if a transmitter is being 
operated in Delhi area for passing 
Information against India to Pakistan. 

(b) Dna. not ariae. 
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~., .......... ....... 
17.. IIbrI 0IIkar LU ..... : 

8brt 00Una Pruad: 
IIIit BrlI Ita,! a .. p: 

Will the Minilter 01 B_ M .... 
be pleued to ltate: 

(a) whether a priest 01 the Faro .... 
pur Churcb was arra.ted durin, the 
last week 01 September, 1965 under 
D.I.R.; and 

(b) If 10. the detaila 01 lhe chari_ 
a,alnst him? 

The Minister or state III the Minis-
try of Bom. Allain aDI! MIIIIster of 
Defence 8appll.. III tile Ministry of 
Delence (Sbri Hathl): (a) and (bl. 
One Father Edward of Ferozepur wa. 
arrested an 24tb September, 1965 but 
after investigations it was decided 
not to p :'oceed ~it  prosecution. 

Olr-shore drllllni In Iran 

175. Shrl Heda: Will the Minister 
of Petroleum and Chemicals be 
pleased to reler to the reply given to 
Starred Question No. 479 on the 8th 
September, 1965 and state: 

(I) when the oft'-shore drIlling ope-
ratlonl in Iran were started; and 

(b) Ibe prolre .. made 10 lar' 

The MIDIster of petroleam anti 
Chemical. (Shrl Hamapn Kablr): 
(n) On May 29, 1965. 

(b) The lirst well has been drilled 
upto 3940 metres. 

Exemption to Toarista from Dr7 Law 

17.. Shrl II. R. Krlshaa: 
Shri A. K. GopeJan: 

Will the Minister of B_ Allain 
be pleased to .tate: 

(.) whether it is a fact that with a 
view to encouraging the tourist (rIde, 
Government have given a ir ct. ~ to 
the State Governments not to app!r 
the dC7 law to the visitin, tnuri.lI; 
.ad 




